
FORM B 

PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) 

Regulations, 2016) 

 

FOR THE ATTENTION OF THE STAKEHOLDERS OF VVR INNOVATE MATERIALS 

PRIVATE LIMITED 

 

Sr. No. Particulars Details 

 

1.  Name of corporate debtor VVR Innovate Materials Private Limited 

2.  Date of incorporation of corporate debtor 19/09/2017 

3.  Authority under which corporate debtor is 

incorporated /registered 

RoC-Hyderabad 

4.  Corporate Identity No./Limited Liability 

Identification No. of corporate debtor 

U24290TG2017PTC119642 

5.  Address of the registered office and principal office (if 

any) of corporate debtor 

No:49 403/17/1/A plot no 231P, Sai's 

Lakshmi Elite Padmanagar Phase 2, 

Chintal Hyderabad Telengana- 500067  

6.  Date of closure of Insolvency Resolution Process 03rd December, 2022 (180 days from the 

Insolvency Commencement  

Date) 

7.  Liquidation commencement date of corporate debtor 10th February, 2023 (Order received on 

17th February, 2023) 

8.  Name and registration number of the insolvency 

professional acting as liquidator 

Mr. Sakhamuru Venu 

IBBI/IPA-001/IP-P-01749/2019-

2020/12866 

9.  Address and e-mail of the liquidator, as registered 

with the Board 

401 Santosh Residency F-61 62 63 

Madhuran Nagar, Hyderabad, 

Telangana, 500038 

Email Id: sakhamuruvenu@gmail.com 

10.  Address and e-mail to be used for correspondence 

with the liquidator 

As stated in Sr. No. 9 above  

Email Id: cirp.vvrmipl@gmail.com 

11.  Last date for submission of claims 19th March, 2023 (30 days from the 

receipt of the order) 

 

Notice is hereby given that the National Company Law Tribunal Hyderabad bench has ordered the 

commencement of liquidation of the VVR Innovate Materials Private Limited on February 10, 2023 

(Order received on 17th February, 2023) under section 33 of the Code. 

 

The stakeholders of VVR Innovate Materials Private Limited (Under Liquidation) are hereby called 

upon to submit their claims with proof on or before 19th March, 2023, to the liquidator at the address 

mentioned against item No.10. 

 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors 

may submit the claims with the proof in person, by post or by electronic means. 

 

Submission of false or misleading proof of claims shall attract penalties. 

 

 Sd/- 

Date: 18-02-2023                                        Mr. Sakhamuru Venu 

Place: Hyderabad                                        Liquidator of VVR Innovate Materials Private Limited 

                                                                    IBBI/IPA-001/IP-P-01749/2019 -2020/12866 

   AFA valid upto: 21.11.2023 

mailto:sakhamuruvenu@gmail.com
mailto:cirp.vvrmipl@gmail.com


Brands & Companies Ei 

European 
Cos Strike 
High-stakes 
Bond Deals 
as Rates Rise 

Reuters 

London: European firms are 
selling debt that can be conver- 
ted into their own shares at an 
unrelenting pace, as they seek 
shelter from the fastest escala- 
tion in interest rates by major 
central banks since the 1980s. 
After borrowing heavily du- 

ring years of rock-bottom in- 
terest rates, businesses are fee- 
ling the pinch of rising debt 
costs and some are turning to 
convertible bonds — a form of 
junior debt that can be conver- 
ted into a company’s equity. 
Convertibles canoffer corpora- 

tions cheaper funding but risk 
dilutingearnings and tilting the 
balance of power among share- 
holdersif investors invoketheir 
conversion rights. 

These “bonds with atwist”, as 
fund manager Schroders once 
put it, have historically been 
associated with companies 
that may lack other sources of 
funding and were perceived by 
some as an “admission of we- 
akness”. 
But in the current environ- 

ment, this kind of cheaper fi- 
nancing is increasingly popu- 
lar among traditional bond is- 
suers too. 
Since January, companies in 

Europe, the Middle East and 
Africa(EMEA)haveraised $2.9 
billion through seven conver- 
tible deals, significantly above 
this time last year and higher 
than levels seen before the CO- 
VID-19 pandemic, according to 
Dealogicdata. 
The region is also slightly 

ahead of the United States in 
terms of capital raised via con- 
vertible bonds, something that 
market participants describe 
as rare, illustrating the strong 
appetite from companies on 
thisside of the Atlantic. 
“Issuance in Europe was ex- 

tremely low last year. Buta lot 
of issuers are now looking at 
convertible bonds to reduce 
their financing costs, as they 
face upcoming debt maturiti- 
es,” said Stephanie Zwick, He- 
ad of Convertible Bonds at 
Fisch Asset Management, 
which oversees more than 4 bil- 
lion Swiss francs ($4.34 billion) 
in convertible debt. 
Corporate debt issuance dried 

up in the market turmoil follo- 
wing Russia's invasion of Ukrai- 
ne, but momentum for equity- 
linked deals — as the asset class 
is also known — started to pick 
up in the latter part of 2022 and 
has carried into the new year. 
Repeat issuers like Germany- 

based food delivery group Deli- 
very Hero have come to market 
to refinance maturing deals, 
but there are also new names, 
like French industrials compa- 
ny Spie. 
While tighter central bank poli- 

cy has forced companies to bump 
up interest payments on new 
convertibles, the average coupon 
is still about half that paid inthe 
junk, or sub-investment grade, 
bond market, according to mar- 
ket participants. 
The asset class has also 

caught the eye of higher-rated 
issuers, said Ismail Iraqi, Head 
of Equity-Linked in EMEA at 
JPMorgan. 

SagarMalviva&Faizan Haidar 

Mumbai | New Delhi: Demand 
for mass-priced merchandise is 
still under pressure due to overall 
inflation even as premium pro- 
ducts across categories see strong 
sales, retailers including V-Mart, 
Aditya Birla Fashion & Retail, and 
Batasay. 
Retail sales picked up in discre- 

tionary and higher priced pro- 
ducts but weakened at the mass 
end forthe second consecutive qu- 
arter during October-December 
2022, they said. 
“People earning between 15,000 

and 35,000 in a month are under 
pressure of inflation because their 
shoppingbasket is largely food and 
essentials such as pulses, oil and 
vegetables. Their basket price ac- 
tually increased by 30-35% due to 
inflation,” Lalit Agarwal, chair- 

man of hypermarket chain V- 
Mart, told ET. 
This has forced lower-income ho- 

useholdstoslashtheirdiscretiona- 
ry spending. “There has been a 
slowdown and curtailment of dis- 
cretionaryincomeand expenditu- 
re at the lower end,” said Vishak 
Kumar, chief executive officer of 
fashion retailer Madura Fashion 
& Lifestyle, a division of Aditya 
Birla Fashion & Retail. 
“It’s not the first time we are expe- 

riencingthat... There is an equally 
strong recovery that happens 
when consumer sentiments impro- 
ve,” he told investors during the 
company’s earnings call after the 
December quarter results. 
The slowdown in mass-priced 

products is visible across catego- 
ries including smartphones, tele- 
visions and refrigerators where 
premium products grew signifi- 
cantly faster than their overall 

The Economic Times, Hyderabad, Saturday, 18 February 2023 

Demand for Mass-Priced Products Under Pressure 
RISING INFLATION in prices of essentials curtailing discretionary spends of middle-income groups; retailers hopeful of revival ahead 

Less in Retailers are 

hopeful of 

the Wallet = areal 
demand for 

The slowdown in the mass-priced apparel mass products in 
and lifestyle segments mirror sales the near future 
in categories including smartphones, amid signs that 
televisions and refrigerators where premium inflation may 
product sales rose significantly faster < have peaked or 

is near its peak 

Most retailers also increased price- GST on footwear 
tags across categories over the past costing below 31,000 
year on cotton price surge and was raised from 
rupee depreciation 5% to 12% last year 

hikes while lower-income consu- 
mers largely stayed away due to in- 
flationary pressures. 
Most apparel and lifestyle retai- 

lers increased price tags across ca- 

segmental growth. 
The demand pattern in electro- 

nicssuggeststhattherich and upp- 
er middle class have been buying 
premium products despite price 

tegories over the past year, especi- 
ally after cotton prices surged due 
to highershipment costs and rupee 
depreciation. Entry-level footwear 
prices went up last year when the 
goods and services tax (GST) rate 
onfootwear costing less than 1,000 
wasraisedto12% from 5%. 
“Mass categories doseemtohave 

some kind of sluggishness in 
terms of demand, withthe kind of 
hit that they have taken in terms 
of GST, as well as inflation,” Gun- 
jan Shah, chief executive of Bata, 

told analysts in the footwear 
—=-major’s third-quarter ear- 

nings call. 
Retailers are hopeful of are- 

vival in demand for mass pro- 
ducts in the near future amid 

signs that inflation may have pea- 
ked or is near its peak, expected 
jump in job creation and invest- 
ment due to the big jump in capital 
expenditure announced in the 

HAVEMONEY, WILL SPEND 

Demand pat- 

B= terninelec- 
N= tronics sug- 

gests thatthe richand 
upper middleclassare 

buying premium pro- 
ducts despite price hikes 
FY24 budget, and hopes of arevival 
in rural demand helped by a good 
rabiharvest. 
According to market researcher 

NielsenIQ, rural sales of FMCGde- 
clined 2.8% on year in volumes in 
the quarter ending December whi- 
le volume sales in urban markets 
increased 1.6%. 

To 

HIGHER TARIFFS AND COST OPTIMISATION MEASURES TO ALSO HELP 

Medanta Sees New Hospitals & Services, 
Complex Specialities Boosting Margins 
Post-Covid, thereis arise 

in complicated cases and 

less contribution from 

internal medicine : Chief 

Viswanath.Pilla 
@timesgroup.com 

Mumbai: Global Health, which 
operates the hospital chain Me- 
danta, expects complex specialiti- 
es, new services, new hospitals, 
cost optimisation and higher ta- 
riffs to boost its operating profit 
margins in the coming quarters 
as non-Covid hospital admissions 
return to normal. 
Medanta chairman Naresh Tre- 

han said there is a shift in trend 
from Covid-19 years, asthere is less 
contribution from internal medi- 
cine and an increase in cases from 
complex specialities. 
“We are seeing more and more 

complicated cases, which is dri- 
ving growth... Also, the new facili- 
tieslike Lucknow and Patna are all 
ramping up well,” he said. 
Lucknow facility will become Me- 

danta’s second-biggest hospital 
with 900 beds after its Gurgram 
flagship with 1,391 operational 
beds. Patna Medanta is proposed to 
have a capacity of 650 beds. 
The hospital chain is also conside- 

Getting Ready 

Gurugram: 1,391 

Lucknow: 900 

Patna: 650 

25717 
Current bed count as 
of Dec 31, 2022 

ring tariff increases in the coming 
days, along with undertaking cost 
optimisation initiatives on the man- 
power and material side, officials sa- 
id. “Overthe course of thelastcouple 
of years, the company hasn't taken 
any tariff increase...(hence) some 
amount of tariff increase is expec- 
ted,” Pankaj Sahni, group CEO and 
director of Medanta, told ET. 
“We always maintained that per- 

formance, which is in the range of 
22-25% Ebitda margins, is a really 
very good performance. We don’t 
seeany reason why Medanta would 
not be able to deliver that kind of 
performance,” Sahnisaid. 
Trehan said medical tourism is 

set to pick up and it hasn't yet rea- 
ched the pre-pandemic levels. 
“We are getting much more trac- 

tion now from ouragenciesaround 

oizt Matured hospitals 
including 
Gurugram, Ranchi 

and Indore contribute 
over two-thirds of 
Medanta’s revenue 

Medical tourism 
currently contributes 
6-7% of revenue against 
10-12% before Covid-19 

ents as we move forward.”. 
According to Trehan, medical to- 

urism currently contributes 6-7% 
of Medanta’s revenue against 10- 
12% before the pandemic. 
The chain had in November last 

yearraised aboutz2,205 crore in its 
initial public offering (IPO), inclu- 
ding%500crore in afresh issue. 
Besides Lucknow and Patna, Me- 

danta is also setting up a 550-bed gre- 
enfield multi-speciality quaterna- 

rycarehospital in Noidaand has 
signed an operation and mana- 
gement (O&M) agreement to es- 

tablish a 300-bed hospital in Indore. 
These two facilities would take 2-3 ye- 
ars to become operational, officials 
said. The company is adding 700 beds 
across its existing hospitals. @ NEW DRIVERS 
Sahni said Medanta added 170 new 

The increasein beds across its network in nine 

complicated pet Es art ets i vo me 
1 casesisdriving > work. The company has also added 

— over 130 specialist doctors, including 
growth Al 50 the new DrRandeep Guleria, former director 

facilitieslike Lucknow 
and Patnaareallramping 

for Growth 

of All India Institute of Medical Sci- 
ences (ATIMS), New Delhi to head its 
internal, respiratory and sleepmedi- 
cine department. 

It also launched a mother and 

up well child speciality in its Gurugram 
and Lucknow hospitals and star- 

NARESHTREHAN ted home care services, diagnostic 
division and primary clinics. 
Tts matured hospitals including 

the world,” he said. “So, I'm sure Gurugram, Ranchi and Indore 
this will actually culminate in a contribute over two-thirds of Me- 
much, much better inflow of pati- danta’srevenue. 

Chairman, Global Health 

Godrej Acquires Raj Kapoor’s 
Chembur Bungalow for 100cr 
Kailash.Babar@timesgroup.com 

Mumbai: Godrej Properties has 
acquired Bollywood actor-produ- 
cer Raj Kapoor's bungalow in 
Chembur suburbto develop a pre- 
mium residential project. 
Thereal estatedevelopment arm 

of the Godrej Group has purcha- 
sed the property — located along 
the Deonar Farm Road, adjacent 
to Tata Institute of Social Scien- 
ces — from the Kapoor family for 
Z100 crore, showed registration 
documents accessed by ET. 
The transaction was registered 

on Thursday and the developer 
has paid a stamp duty of Rs 6 cro- 
re. 
The bungalow isbuiltonaplot of 

a little over one acre. “This resi- 
dential property in Chembur has 
been of great emotional and his- 
torical significance to our family. 
Wearehappytoonceagainassoci- 
ate with Godrej Properties to take 
forward this rich legacy for the 
next phase of development for 
this location,” said Randhir Ka- 
poor, the eldest son of Raj Kapoor. 

A LEGEND’S ABODE 

Wearepleased toadd 
thisiconic project toour 
portfolio... Thedemand 

for premium develop- 
ments hasbeen strong 

over the past few years. 
GAURAV PANDEY 
MD, Godrej Properties 

In May 2019, Godrej Properties 
acquired RK Studios, also in 
Chembur, from the Kapoor family 
to develop a premium mixed-use 
project, Godrej RKS. The project 
is expected to be delivered in 2023. 
“We are pleased to add this ico- 

nic project to our portfolio ... The 
demand for premium develop- 
ments has been strong over the 
past few years. This project will 
allow usto further strengthen our 
presence in Chembur,” said Gau- 
rav Pandey, managing director of 

Increasein Trade 
Volumes ‘Purely 
Market Driven”: 
Adani Transmission 

Godrej Properties. The Godrej 
Group company has been looking 
toleverageitsbrand and financial 
position to tap consolidation op- 
portunities. 
through outright acquisitions, 

alliances and utilising distress si- 
tuations arising in the real estate 
sector: 
Godrej Properties added nine 

new projects during the quarter 
ended December with an estima- 
ted saleable area of nearly 17 mil- 
lion sqft, witha potential booking 
value of Rs 23,050 crore. Of these, 
three projects are in the Mumbai 
region, two each in Gurgaon and 
Noida, and one each in Pune and 
Kurukshetra in Haryana. 
For the financial year to date, it 

has added 15 new projects with an 
estimated revenue potential of ne- 
arly Rs 27,5600crore, againstits gu- 
idance of Rs 15,000 crore for the 
full fiscal. This Kapoor family 
property will be the 16th in its de- 
velopment portfolio. 
Godrej Properties reported a 

51% on-year increase in net profit 
at Rs 59 crore for the quarter en- 
ded December. 

Press Trust of India 

New Delhi: Adani Group firm 
Adani Transmission on Friday sa- 
id it has no undisclosed informa- 
tion which may have a bearing on 
the spike in its share volumes. The 
company made the remarks in re- 
sponse to a BSE query seeking cla- 
rification with reference to move- 
ment involume of itsshares. 
Adani Transmission said the in- 

crease in trading volume/ price of 
the shares is purely market dri- 
ven. The management has no in- 
formationthat may havea bearing 
on the spike in share volume and 
which is yet not disclosed to the 
stock exchange. 
“In the event there is any deve- 

lopment that requires disclosure 
under Regulation 30 of the SEBI 
(Listing Obligations and Disclosu- 
re Requirements) Regulations, 
2015, we will make the same in ac- 
cordance with the regulatory re- 
quirements,” it said. 
Shares of Adani Transmission 

ended 4.87% lower at 7919.85 apie- 
ceonBSE. 

Swedish networking 

giant looking at 

bilateral licensing to 

avoid IPR disputes 

Danish.Khan@timesinternet.in 

New Delhi: Swedish telecom ge- 
ar maker Ericsson said it is con- 
sidering supporting companies 
entering India’s Internet of 
Things (IoT) and wearables spa- 
ce by way of licensing, as it looks 
to avoid intellectual property 
rights (IPR) infringement issues 
with Indian companies. 
“Licensing enables co-creation 

and collaboration, besides provi- 
ding freedom to operate at global 
scale,” Sheetal Chopra, director 
and lead of IPR policy at Ericsson 
India, told ET. “We are looking both 
at different patent pools — Avanci 
and Sisvel being two concrete ex- 
amples — and at our own bilateral 
licensing programme. This pro- 
gramme is aimed at ensuring lar- 
ger adoption of technologies thro- 
ugh good faith negotiations. IoT li- 
censing is still a new area so much 
isstilltobedefined.” 
Ericsson is also initiating seve- 

ral awareness programmes for 
academia and startups, she said. 
“The most important one is pro- 

bably the IPTSE, which is an IP 
Talent Search Examination ai- 
med at strengthening the IP ta- 
lent pool in the country,” she sa- 
id. “Thus far, this initiative has 
led to making around 100,000 hu- 
man connections. Besides, stu- 
dents from educational institu- 
tions, Indian startups and wor- 
king professionals are also bene- 
ficiaries of this initiative.” 
Chopra said there is a need for 

change in the mindset of the in- 
dustry sothat we are ready to pay 
for use of someone’s technology 
while continuing to innovate. 
She, however, said that things ha- 
ve started changing among Indi- 
an companies and the patent re- 
gime in India is working very 
well, with effort being made to 
create awareness about patents. 
“We are very happy with the Indi- 

an government's way of working. 
The only mindset that we need and 
which will work is the DNA fabric 
that you are ready to pay for use of 
their technology and continue to 
do your innovation,” she said. 
“Things have already started 
changing. We are in a better posi- 
tion as far as Indian indigenous 
companies are concerned.” 
Ericsson has been embroiled in 

alegal battle with Indian electro- 
nicsand handset companies over 
demand of royalty over use of 
their wirelesstechnologies. 
Aspartof itsdefencetoanow sett- 

led patent infringement lawsuit fi- 

Ericsson Wants to 
Support indian 
oT, Wearable Cos 

led by Ericsson in 2013 in the Delhi 
High Court against Micromax, the 
latter filed a complaint against 
Ericsson with the Competition 
Commission of India (CCI). The 
CCl decided to refer the case to the 
Director General's Office for an in- 
depth investigation. 
The CCI had opened similar in- 

vestigations against Ericsson in 
January 2014based on claims made 
by Intex Technologies (India) Limi- 
ted and, in 2015, based on a now- 
settled claim from iBall. Ericsson 
has challenged the CCTs jurisdic- 
tion in these cases before the Delhi 
High Court and is awaiting a deci- 
sion on the appeal of the first in- 
stance court’s decision. 
Ericsson is of the view that roy- 

alty should be paid based on fair, 
reasonable and non-discrimina- 
tory (FRAND) terms. Companies 

THINKSTOCK 

like Ericsson calculate FRAND 
based on the final price of a pro- 
duct, but handset companies in 
India contested and claimed that 
the chargesarenotfair 
“There is no size that fits all, and 

the royalty isconsidered based ona 
particularity of the use case and 
the value it generates...industry 
uses end product level because that 
is where you can have an intelli- 
gent discussion on the value,” 
Ericsson’s vice president for TPR 
policy, Monica Magnusson, said. 
"Companies want fair reward 

for their innovation to keep 
themselvessustainable. FRAND- 
based approach has been benefi- 
cial to everyone in the industry,” 
she said. 

| CORRIGENDUM TO FORM G - | 
EXTENSION OF LAST DATE Fi 

SUBMISSION OF EXPRESSION OF 
OR SEVEN INTEREST (E( 

HEALTHCARE PRIVATE LIMITED 

This is with reference to FORM G dated 6th 
January 2023 and Extension to Form G 
dated 31st January 2023. Last day for 
submission of EOI as specified in Form G 
was 31st January 2023 & in Extension to 

Form G was 17th February 2023, which 

now stands further extended to 24th 
February 2023 as directed by the Andhra 
Pradesh High Court. 

For Sevenhlils Healthcare Pvt Ltd 
Abhliash Lal 

(IP Registration No: IBBI/IPA-Q01/IP- 
P00344/2017-18/10645) 

Resolution Professional 
C192, Belvedere Towers, 

DLF Phase-ll, Gurgaon, 122002 
Email: Abhilash@abbhilashlal.com; 

sevenhillsirp@gmail.com 
Date & Place: 17th February 2023 at 

urgaon 

Why a Strong US Economy is Making Stock Investors Jittery 
Continued momentum fuels expectations of more interest rate hikes by the Federal Reserve to control inflation 

Joe Rennison and Jeanna Smialek 

Tt’sdawningon stock investors that 
they were wrongaboutthe Federal 
Reserve. 
Afterrallying behind a resilient 

economy, slowing inflation and the 
hope that the central bank would soon 
end its interest-rate increases, stock 
trading has grown jittery 
The S&P 500 is up just1% in Febru- 

ary, having drifted sideways since it 
peaked early inthe month. Stocks 
have oscillated between gains and 
losses as new economic data clou- 
ded the outlook for investors, a 
notable shiftinthe market after 
stocks jumped more than 6% in 
January. 
The tone shifted markedly this 

week as a steady flow of data sho- 
wed the economy continued to run 
hotin January. Despite high-pro- 
file layoffs at bigtechnology firms 
like Meta and Microsoft, employ- 
ers inthe United States continued 
tohireatarapid clip, consumers 
kept spending, and prices continu- 
ed torise briskly atthe startof the 
yearacrossan array of goodsand 
services. 

Allthose datapoints suggestthat 
the economy retains significant 
vigor. The Fed has repeatedly 
warned that there is more work to 
dotoslowrising prices, even after 
ayear of rapid policy adjustments 
that were meant to cooldownthe 
economy. 
Now, the continued momentum 
hasundercutsome investors’ 
hopes that inflation would steadily 
resumetheslowdownitbegan 
toward the end of last year and 
allow the central bank to end its 
rateincreases earlierthanithad 
communicated. 

In response, investors have shar- 
ply raised their expectationsfor the 
number of times the Fed will in- 
crease interest rates inthe coming 
months. Central bankers them- 
selves have begun to float the possi- 
bility that rates willneed to climb 
higherthanthey previously expec- 
ted if the economy does not cool 
down. 
Higher interest rates raise costs 

for consumers and companies, 
slowing demand and typically 
weighing onthestock market. 
“I'm very negative right now on 

equities,” said Eric Johnston, the 

head of equity derivatives at Cantor 
Fitzgerald, who predicted the re- 
cent S&P 500 rally but now expects a 
slump. “Ithink the move we have 
seen in the rate market, some of the 
inflation numbersthat have come 
outandtheexpectationthatthe 
economy will be fine is all fairly 
problematic.” 
Johnston now thinks the S&P 500 

will eventually fall below its 2022 
low, a drop of around 15% from 
currentlevels. Strategists at Mor- 
gan Stanley and JPMorgan Chase 
are alsoamongthose bracing fora 
fall. 

CENTRAL BANK VIEW 

Central bankers them- 
selves have begun to float 
the possibility that rates 
will need to climb higher 
thanthey previously ex- 
pected if the economy 
doesn't cool down 

Bond investors had been quicker 
toshifttheir view. 
Atthestart of this month, investors 

betting onthe path of interest rates 
predicted the Fed would raise its 
benchmark rate just once more this 
year, by aquarter of a percentage 
pointin March. 
Now, those traders are forecasting 

three increases of thatsize, through 
July, which would take the Fed’s 
target ratetoarangeof 5.25% to 
5.5%. That’s above the Fed’sown 
most recent forecasts, published in 
December. 
Butpolicymakers have also hinted 

that their own estimates could be 
poised for revision if the economy 
continuesto run hotter than previo- 
usly anticipated. 
John C. Williams, president of the 

powerful Federal Reserve Bank of 
New York, suggested this week that 
rates were likely to rise to arange of 
5% t05.5% —slightly above the 5% 
t05.25% median inthe central 
bank’s December forecast. 
He and several of hiscolleagues 

have said they may need todo even 
more than that if consumption and 
the labor market remain so robust. 
— The New York Times 

FORM B 
PUBLIC ANNOUNCEMENT 

{Regulation 12 of the Insolvency and Bankruptcy Board of India 
{Liquidation Process) Regulations, 2016) 

ON OF THE STAKEHOLDERS OF 
ATERIALS PRIVATE LIMITED 

DETAILS 
Name of | 1. | 

2. | Date of incorporation of corporate debtor 
3. 

WVR Innovate Materials Private Limited 
19/06/2017 

is incorporated /registered 
Authority under which corporate debtor RoC-Hyderabad 

Identification No. of corporate debtor 
4. | Corporate Identity No. / Limited Liability U24290TG2017PTC119642 

5. | Address of the registered office and 
principal office (if any) of corporate 

r 

No:49 403/17/1/A plot no 231P, Sai's Lakshmi Elite 
Padmanagar Phase 2, Chintal Hyderabad 
Telengana- 500067 |_| debtor 

6. | Date of closure of Insolvency Resolution 03rd December, 2022 (180 days from the 
Process Insolvency Commencement Date) 

7. | Liquidation commencement date of 10th February, 2023 (Order received on 
comorate debtor 17th February, 2023) 

8. [Name and registration number of the Mr. Sakhamuru Venu 
insolvency professional acting as IBBYIPA-001/1P-P-01749/2019- 2020/12866 

| liquidator 

registered with the Board 
| 9. | Address and e-mail of the liquidator, as 401 Santosh Residency F-61 62 63 Madhuran 

Nagar, Hyderabad, Telangana, 500038 
Email kd: sakhamuruvenu@gmail.com 

10. | Address and e-mail to be used for 
comespondence with the liquidator 

As stated in Sr. No. 9 above 
Email ki: cip.vwrmipl@gmail.com 

11. | Last date for submission of claims 19th March, 2023 
(30 days from the receipt of the order) 

Date: 18-02-2023 
Place: Hyderabad 

Notice is hereby given that the National Company Law Tribunal Hyderabad bench has ordered 
the commencement of liquidation of the VVR Innovate Materials Private Limited on February 
10,2023 (Order recsived on 17th February, 2023) under section 33 of the Code. 
The stakeholders of VVR Innovate Materials Private Limited (Under Liquidation) are hereby 
called upon to submit their claims with proof on or before 19th March, 2023, to the liquidator at 
the address mentioned againstitem No.10. 
The financial creditors shall submit their claims with proof by electronic means only. All other 
creditors may submit the claims with the proof in persan, by post or by electronic means. 
Submission of false or misleading proof of sims shall attract penalties. 

Mr. Sakhamuru Venu 
Liquidator of VVR Innovate Materials Private Limited 
IBBIAIPA-001/1P-P-01749/2019-2020/12866 
AFA validupto: 21.11.2023 
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   
 

   /   :       
           ,    
  .        .   
          
  .            
     ,        
        .        
 ,      . 

    / :       
            
.    32      
  .    ...       
         .   
       .    
      .    
    10         
  .           
           .  
   ,        
      .      
          .
         .    
              
.     
,     
 .

  
  

     /   :     
         
         . 
        
         
         
         
      4 
  23.524  ,   
,       
.        
   ,       
        
        ,   
    ,         
 .         
    ,   
   (29)    
(20)       ,

        
      ,   
 , ,      
   .2    23.524 
         
(    3  3085)  
         
         
      ..15
 20         
       ,
  , ,  ,    
         
  12      
8    .    
         
         
     .      
     ,        
        
        
         .
 23.524      
 .        
          
         
 . 

    

     /    :   
(    )      
             
           
     .    
            
     (   )     
         
          
    . 
250         
      .   
            

    (   )   
 ,        ( 
)  ,       
  ( ) ,    
        ,  
      ,    
      .   

266     487....     

    (   )
,     ,  
          
     

       
       
 , ,      
.         266
    487    
    .25,000 (  
)   .      
        
 ,         
   .     
          
          
    .

    =     
= 73     


 
 
 
 /:
   
  
    
 .
  
 
 
.  
  
   
  .
 
  
 . 
   
  
 .
  
  . 
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